Matters under
[Mr. Deputy Speaker]

Report have recommended that leave
of absence be granted to the follow-
1, Shrimati Sahodrabai Rai ]

.2, Shri S-N. Prasan Kumar

PROF. MADHU DANDAVATE:
(Rajapur): What about those who are
absent-minded?

MR. DEPUTY SPEAKER: Is it the
pleasure of the House that leave as
recommended by the Committee may
be granted?

SEVERAL HON. MEMBERS: Yes.

MR. DEPUTY SPEAKER: The leave

ig granted. The Members will be in-
formed accordingly.

e

12.55 hrs,
MATTERS UNDER RULE 377

(i) INCIENTS OF DACOITY, LOOTING AND
MurDER IN Hissar, HARYANA
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MARCH 23, 1981

* ducing a new
- through-train from Chakradharpur to

Rule 377 312

1‘"‘ members for the periods men-
tioned against each:

—1ath August, 1980

8th March, 1981
(Fifth Session)
—gth March to 7th
April, 1981
(Fifth Session)
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(ii) NEep ror AN NEw Fast TRAIN BET-
WEEN CHAKRADHARPUR AND HOwWRAH

SHRI AJIT KUMAR SAHA (Vish-
nupur): Sir, the demand for a fasp
train from Chakradharpur to Howrah
vja Purulia is a long-standing demand
of the local people. When all kinds
of attempts to draw the notice of the
Railway authorities in the form of
petitions, letters, deputation, etc,,
failed, the local people resorted to
agitation by stopping traing at
Purulia, The situation demanded the
presence of the Chairman of Railway
Board and the Chief Minister of West
Bengal, and the Chairman  Railway *
Board, assured the people that a new.

- fast train would be introduced bes

ween Purulia and Howrah, But the
Chairman, Railway Board, has gone
back on his words. Instead of intre-
fast train, the only

Howrah has been made a bit fasler
on paper, though not in reality by
abolishing a few stoppages causing
inconvenience to the people all the
more and those people have agaio
resorted to agitation for rgmovlnl
their grievances.

I like to press the demand t0 the
Railway Minister and request him
to ask the Chairman, Railway Board,



